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CJ & JAK,.J

W.P.(PIL). No.85 of 2023
Mr. M. Pratheek Reddy, learned counsel

appears for the petitioner.
Heard on the question of admission.
Let W.P.(PIL) be admitted for hearing.

Rule nisi. Call for records.

Notice returnable in four (4) weeks.

Mr. T. Srikanth Reddy, learned
Government Pleader for Revenue accepts

notice on behalf of respondent Nos.1 to 7.

Issue notice to the remaining

respondents.
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